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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAI{Y I-{W TRIBUNAL ON 24.0I,2018

NAME OF THE PARTIES K.Chimica S.R.L

Maltak Specialties Pvt.Ltd

SECTION OF THE COMPANIES ACT: I & BP Code 2016
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The Learned Representatives from both the sides are present and exchanged

the proposals. Both the sides seeking more time to setue the dispute.

Adjourned to 19.02.2018.
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Member (Judicial)Member (Judicial)
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